4005 Demands for Grants

CONSTITUTION (FOURTH AMEND-
MENT) BILL

PRESENTATION OF REPORT OF JOINT
COMMITTEE.

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): I beg to present the Report
of the Joint Committee on the Bill
further to amend the Constitution of
India.

Mr. Chairman: I understand that a
note of dissent is appended to this
Report, but it is not appended to  the
Report a; it is usually done. The hon.
gentleman who wanted to attach this
note of dissent, Shri Surendra
Mahanty, of the Rajya Sabha, placed
the note in the hands of the Office one
day earlier than the conclusion ot
the consideration of the Report. This
is the first instance of its kind. I have
never seen a note of dissent appended
in this manner—before the Report was
completed and finally considered. He
has also said that he would like to
retain certain parts of his note of
dissent only and the rest may be ex-
orcised if the Report takes a particular
form. It is very difficult for the
Office to tamper with a note of dissent.
1, therefore, am not inclined to accept
this note in this manner. This is
my first impression. I would like that
the hon. Speaker takes the entire
matter into consideration and passes
such orders as he thinks fit, If he
accepts the note of dissent, it will be
appended to the Report and circulated;
otherwise, it will not be treated as
part of the Report.

DEMANDS FOR GRANTS FOR
1955-586.

DEMANDS re MINISTRY OF EXTERNAL
AFFAIRS.
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